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Send Cies of this order to the 

espodentst the costs of the /licant; 

.n whose behalf Shri S.J.Jena, undertakes 

to file the required p °stees by 26.6.02. 

Ucn furnishing the required potaes free 

REGISTRY 

IPT 

ppiJ 
	

;71' 3 	Y 

/3 /- 

c-. 

cCies of the order be handed over to the 

Counss of both sides. 
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Ld.tancing Counsel 
for the Railways prays fr 
further time to file 
counter. 

Time granted till 
2.4.2002 	fleunt. 
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